
GOVERNMENT OF INDIA 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS

LOK SABHA

UNSTARRED QUESTION NO:393
ANSWERED ON:22.07.2015
Reply to MPs Letters
Giluwa Shri Laxman;Jadhav Shri Prataprao Ganpatrao;Khaire Shri Chandrakant Bhaurao

Will the Minister of PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS be pleased to state:

(a) whether the letters of Members of Parliament are acknowledged and replied by the Prime Minister''s Office (PMO) as per the rules
of para 63 and 66 of Central Secretariat office Manual;
(b) if so, the details thereof;
(c) if not, the reasons therefor and the reaction of the Government thereto;
(d) whether PMO has requested for setting up mechanism in each Ministry/ Department to monitor the reply of letters written by MPs;
and
(e) if so, the details thereof and the Ministries/Departments which have set up and also those which are yet to set up the said
mechanism?

Answer
Minister of state in the Ministry of Personnel, Public Grievances and Pensions and Minister of State in the Prime Minister's Office.
(DR. JITENDRA SINGH)

(a) to (e): The para 63 and 66 of the 13th Edition of Central Secretariat Manual of Office Procedure(CSMOP) brought out in
September, 2010 dealt with letters received from Members of Parliament (MPs). Normally, letters of Members of Parliament received
in the PMO are duly acknowledged in accordance with the prescribed procedure contained in para 37 of the latest edition of
CSMOP(14th edition) brought out in May,2015 regarding correspondence rece i ved from MPs and forwarded to
Ministries/Departments for necessary action.
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